DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

BULLETIN PART - I
(General Information Relating to Legislative & Other Matters)

Monday, July 30, 2001/ Shravana 8, 1923 (Saka)

No. 159

NOMINATION OF MEMBERS TO THE DELHI WATER BOARD

As per provisions of Section 3(2)(iii) of the Delhi Water Board
Act,1998, the Hon'ble Speaker has been pleased to nominate the
following Members of the Legislative Assembly of the NCT of Delhi to
function as Members of the Board :-

1. Shri Shadi Ram
2. Shri Veer Singh
3. Ch. Mateen Ahmed

The Hon'ble Speaker has further been pleased to nominate

Shri Shadi Ram, MLA to be Vice-Chairman of the Board as per the
provisions of Section 3(2)(i) from amongst the aforesaid three Members.

S.K. SHARMA
SECRETARY
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